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Trade Exhibitions

8s. Ch. Raghublr Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether India participated in
any Trade exhibitions abroad in

1954-55;

(b) if so, in which countries ; and

(c) the approximate expenditure in-
curred for participating in each of them?

The Minister of Commerce and
Industry and Iron and Steel (Shri
T. T. Krishnamachari): (a) Yes, Sir.

(b) and (c). A statement is attached.
{See Appendix I, Annexure No. 46|

N.E.F.A.

86. Shri D. C. Sharma: Will the
Prime Minister be pleased to refer to
the reply given to Starred Question No.
46¢ on the sth August, 1955 and state:

(a) the number of schools in the North
Rast Frontier Agency at present; and
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(b) the extent of increase in the
number of theseWschools during 1955
8s compared to the previous year,

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru) : (a) and (b). The number of the
existing schools is as follows:—

() L. P. Schools .

. 152
(#5) M. E. Schools . . 16
and "G IH, E. Schools . 3

As compared ftov145 L.P. Schools, 16
M.E. Schools and 241-51.12. Schools, there
has been an increase of 7 L.P. Schools
making a total of 152 and 1 H.E, School
making a total of 3, There has been no
increase in the M.E. Schools, but it is
proposed to open 2 more such schools
before the close of this year and also to

open 4 more L.P. . Schools during this
period.

A.LR. Audition Committees

. 87. Shri Punnoose : Will the Mi-
nister of Information and Broadcasting
be pleased to state :

(a) the names of the members of the
Northern and Southern Panels of Music
Audition Board of the A.LR.;

(b) the basis on which these Commi-
ttees were constituted and personnel selec-
ted; and

(c) the remuneration paid to each mem-
ber of these Committees separately ?

The Minister of Commerce (Shri
Karmarkar) : (a) A statement is laid on
the Table of the Lok Sabha. [See Appen-
dix I, Annexure No. 47].

(b) The members are selected by the
Ministry from amongst those who, by
reason of their attainments and connois-
seurship of music, are considered suitable
for carxyin% out the work of screening and
grading of artists of Hindustani and
Karnataka Classical Music.

(c) No remuneration is paid to the
members who serve on the panels in an
honorary capacity. They are paid
travelling expenses according to the rules
when they go on tour in connection with
their duties. As the work of audition-
ing all artists on the roll of A.LLR. en-
tailed for a year or two practically conti-
nuous work for the two Vice Chairmen,
who had to attend all the auditions, they
were cach accorded an honorarium of
Rs. 500/- during the year 1954-55.

Low-Income Group Housing Scheme

88. Shri S. C. Samanta:
Shri N. B. Chowdhury :

Will the Minister of Works, Housing
and Supply be plcased to refer to the





